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BUSINESS OF THE HOUSE

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNICA-
TIONS (DR. RAM SUBHAG SINGH) : Sir,
as decided by the Business Advisory Com-
mittee to-day just now under your Chair-
manship, the Debate on the Demands for
Grants of the Ministry of Labour and Re-
habilitation will conclude to-day and the
Labour Minister may be asked to reply at
6.30 p. m.

AN
hours.

HON. MEMBER: It was 4

MR.SPEAKER : Not only this Minis-
try, some other Departments, also like
Social Welfare Department, they want to
discuss. They want three hours. So,if
you do not cut ome or two hours some-
where, we will not reach those Ministries
at all and they will be guillotined.

SHRI §. KANDAPPAN (Mettur) : Was
anything degided about our dinner to-day 7
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MR. SPEAKER : Therefore, we cut
one hour from Labour, one hour from
Works and Housing. They agreed that
Social Welfare would have 3 hours on the
last day, that this, day after tomorrow.

I would only appeal to the hon. Mem-
bers just to take five minutes each and at
6.30 the hon. Minister will reply and by 7
we will finish so that we may take 2 or 3
more Ministries before we finish day after
tomorrow.

17.33 hrs.

DEMANDS FOR GRANTS
1968-69— Contd,

Ministry of Labour, Employment and
Rehabilitation—Conid.

MR. SPEAKER : Hon. Members may
now move the cut motions to Demands for
Grants relating to the Ministry of Labour,
Employment and Rehabilitation, subject to
their being otherwise admissible.

All the hon. Members who want to
speak will get a chance. 1 do not want to
deny that to anybody.
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SHRI RAMAVATAR SHASTRI (Patna):
I beg to move :

That the demand under the head Minis-
try of Labour, Employment and Rehabili-
tation be reduced by Rs. 100.

|Failure to improve the miscrable lot
of the workers engaged on the construc-
tion of roads. (18)]

That the demand under the head Minis-
try of Labour, Employment and Rehabilita-
tion be reduced by Rs. 100,

[Failure to improve the lot of labourers
engaged on Mangalore Port Project (19)]

That the demand under the head Minis-
try of Labour, Employment and Rehabilita-
tion be reduced by Rs. 100.

[Failure to improve the lot of labourers
engaged on Tuticorin Port Project (20)]

That the demand under the head Minis-
try of Labour, Employment and Rehabilita-
tion be reduced by Rs. 100.

[Failure to increase the facilities of
port workers (99)]

That the demand under the head Minis-
try of Labour, Employment and Rehabilita-
tion be reduced by Rs. 100.

[Failure to accede to the demands of
dock workers (100)]

That the demand under the head Minis-
try of Labour, Employment and Rehabilita-
tion be reduced by Rs. 100,

[Need to step up the welfare works for
dock workers (101))

SHRI KIRUTTINAN (Sivaganga) : I
beg to move :

That the demand under the head Minis-
try of Labour, Employment and Rehabilita-
tion be reduced by Rs. 100.

[Failure to rehabilitate the Burma re-
patriates fully (126)]



